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CENTRAL ADMINISTRATIVE TRIBUNAL 
BANGALORE BENCH 

 
  

ORIGINAL APPLICATION NO.170/00016/2019 
 

 
DATED THIS THE 27TH DAY OF NOVEMBER, 2019 

 

 
HON’BLE DR.K.B.SURESH, MEMBER (J) 

    
HON’BLE SHRI C.V. SANKAR, MEMBER (A) 

 
 
A. Mallikarjun, 
S/o late A. Basappa, 
Aged about 52 years, 
Working as Primary Teacher, 
Kendriya Vidyalaya, 
CRPF, Yelahanka, 
Bangalore 560 012                 …..Applicant 
 
(By Advocate Shri B.S. Venkatesh Kumar) 
 
 

Vs. 
 

 
1. Union of India represented by 
Secretary to Government, 
Ministry of Human Resources Development, 
Sastry Bhavan, 
New Delhi 110 001 
 
2. Kendriya Vidyalaya Sangathan (Hqrs), 
Represented by its Joint Commissioner (Admn), 
No. 18, Institutional Area, 
Shaheed Jeet Singh Marg, 
New Delhi 110 016 
 
3. The Deputy Commissioner, 
Kendriya Vidyalaya Sangathan, 
Regional Office, Bangalore Region, 
K. Kamaraj Road, 
Bangalore 560 042            ….Respondents 
 
(By Shri Vishnu Bhat, Counsel for the Respondents) 
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O R D E R (ORAL) 
(HON’BLE DR. K.B. SURESH, MEMBER (J) 
 
 
 

 For anyone to be considered for a competitive examination, one must 

possess the qualification at least on the date of notification or on the last date of 

receiving application as stated in the notification. Applicant obtained the 

qualification in the year 2014 whereas the notification and the closure was in 

the year 2012-13. Therefore at that period applicant had no qualification. The 

OA lacks merit. 

 

2. Therefore, the OA is dismissed. No order as to costs. 

 

  
    (C.V. SANKAR)              (DR.K.B.SURESH) 

         MEMBER (A)          MEMBER (J) 
 

 

/ksk/ 
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Annexures referred to by the applicant in OA No. 170/00016/2019 

Annexure A1 Copy of the order dated 08.06.2018 in OA No. 511/2017 
Annexure A2 Copy of the impugned memorandum dated 18.09.2018 
Annexure A3 Copy of the order dated 14.10.2015 in OA No. 363/2015 
Annexure A4 Copy of the relieving order dated 16.09.2014 
Annexure A5 Copy of the extract of general eligibility conditions 
 
Annexures referred in reply statement 

Annexure R1 Copy of the circular dated 15.07.2014 
 

* * * * * 


